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Seizure of Large Quantity of Explosives

and Bombs in Chennai and Central Gov-

ernment & Assistance to the State Gov-
ernment in this Regard

SHRI S. PETER ALPHONSE (Tamil
Nadu): Mr, Vice-Chairman, Sir, 1 thank
you for giving me this opportunity. The
Chennai Police, in a commando opera-
tion conducted on a house on the city
outskirts on 10th March, seized a large
quantity of powerful explosives. They
also arrested two militants, who were
supposed to be involved in the manufac-
turing of those explosives. The seized
material was sufficient to set the entire
city on fire and could easily bring down
wwultistoreyed buildings. It is an astonish-
ing fact that the explosive material was
concealed in goods of daily use like cycle-
bell, motor-horn, tiffin-carrier and plastic
tumblers. They recovered eighty-eight
such items. The intention of the con-
spirators appcared 10 be to strike terror
in the city on the lines of the blasts that
went off in Mumbai and the killing of
innocent people in Delhi through transis-
tor-bpmbs. Sir through you, I would like
to congratulate the Chennai Police on
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their timely detection of the conspiracy,
and on their swift and meticulous action
in recovering the explosive materials from
the culprits.

Tamil Nadu has been a land of peace,
tranguility and communal harmony. What
had happened in Chennai is not an iso-
lated incident.- 1t is a continuation of
Mumbai and Delhi, where innocent peo-
ple were killed in hundreds. This kind of
bomb explosions are not new to Tamil
Nadu.

It is also pertinent to note that the
seized explosive materials were similar to
those that went off at the Hindu Munnani
Office at Chindadripet, at the RSS Office
at Chetpet, at the film director, Mr. Mani
Ratnam’s house in Alwarpet, at the hotel
‘Light of Asia’ in Broadway, at ‘Lucky’ in
Mannadi, and ‘Imperial’ in Egmore.

Unlike what had happened during the
AIDMK regime, this time, the State
Government was very alert and they did
a commendable job.

SHRI R. MARGABANDU (Tamil
Nadu}: Very good.

SHRI PETER S. ALPHONSE: Let me
complete . The State Government did a
commendable job in preventing any ex-
plosion.  What had  happened in
Chennai...

SHRI R. MARGABANDU: How did
they come?

SHRI PETER S. ALPHONSE: Sir,
what had happened in Chennai is a part
of the national conspiracy to destabilise
our nation. It seems to me to be a
continuation of the explosions in Mumbai
and Declhi, ] apprehend that these milit-
ants who are bent upon killing innocent
people may target other Ste Capitals
like Bangalore, Hyderabad and Calcutta.

Since this conspiracy has got an all-
India ramification, the Union Home
Ministry should come forward to help the
Tamil Nadu Government by providing
more financial assiatancc to the Tamit
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Nadu Police, as well as assist in the
vestigation in all possible ways. Also,
all people, irrespective of their religion
should come forward to fight terrorism.

I suspect a failure on the part of the
Central intelligence agencies who were
not keeping track of these dreadful milit-
ants. Therefore, 1 would suggest that the
Central intelligence agencies should be
asked to file a detailed report regarding
the movement of such dreadful militants.

SHRI V. NARAYANASAMY (Pon-
dicherry): Mr. Vice-Chairman, Sir, 1
would like to say a few words on this.
(Interruptions)

SHRI R.K. KUMAR (Tamil Nadu);
Sir, 1 also want to associate with this.
(Interruptions)

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): So many of you want to
associate? All right. Mr. Narayanasamy,
please. Please associate just in one sent-
€ence.

SHRI V. NARAYANASAMY: Two
minutes, Sir.

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): Onc scntence.

SHRI V. NARAYANASAMY: At
least, onc minutc, Sir.

Sir, recently, in Coimbatore, and also
in Tirunelveli District, in the Kany-
akumari area, religious leaders were kil-
led. Apart from this earlier, there was a
bomb blast in the Meenakshi Amman
Temple, Madurai.

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOSHI): All these details he has
given.

SHRI V. NARAYANASAMY: Hce has

given somc other details.

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): He has given the details.

SHRI V. NARAYANASAMY: The
bomb blast that took place is a very
serious matter, in the scnse that...
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SHRI PETER S. ALPHONSE: It wus
not a bomb blast. There was a recovery
of explosives.

SHRI V. NARAYANASAMY: Ear-
lier, bomb blasts 100k place in Mumbuai,
Calcutta and Delhi. This culture is now
coming to Tamil Nadu also.

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): We are talking of Chennai;
Tamil Nadu.

SHR! V. NARAYANASAMY: That is
what 1 am saying, Sir. This culture is
coming now to Tamil Nadu also. These
explosives which were recovered by the
Tamil Nadu Police gelatine and other
things—were concealed in  houschold
items like tiffin boxcs, ctc. The recovery
of such a hugc quantity of explosives in
Chennai itsclf clearly shows that terrorist
activity is on the rise in Tamil Nadu. The
reason is, when the DMK was in power
in Tamil Nadu carlicr, the militants were
given protection by that Government.
Now it is bring repeated.

SHRI R. MARGABANDU: Yes. (In-
terruptions)

SHRI V.P. DURAISAMY (Tamil
Nadu): Sir, he is politicising the issuc.
(Interruptions)

SHRI R.K. KUMAR: He is not
politicising. He docs not belong to the
AIADMK. Let him speak. (Interruptions)

SHRI V. NARAYANASAMY: There-
fore, T urge upon the Union Home Minis-
ter...(Interruptions)

THE VICIE-CHAIRMAN: (SHRI
AJIT P.K. JOGI): Please wind up, Mr.
Narayanasamy.

SHRI V.P. DURAISAMY: He is giv-
ing a political colour. {lnterruptions)

SHR1 V. NARAYANASAMY: I
urge upon the Home Minister to come to
this august House and make a statement
on the law and order situation that is
prevailing in Tamil Nadu as on date.
{Interruptions)

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): Shri N. Thalavai Sundaram,
please.
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SHRI N. THALAVI SUNDARAM
(Tamil Nadu): Thank you, Sir, for giving
me the opportunity to speak.

Atrocitics against women are daily
going on in India.

SHRI R.K. KUMAR: One minute,
Sir.

PROF. VIJAY

MALHOTRA: Sir, ....
SHRI R. MARGABANDU: Sir, ...,
THE VICE-CHATIRMAN (SHRI AT
PK. JOGI: Mr, Kumar, Mr.
Margabandu and Mr. Malhotra, your
names will be associated wich this.
....(Interruptions)

KUMAR

SHRI R.K. KUMAR: I want that the
Home Minister should make a statcment
on how such a huge quantity entered
Tamil Nadu. ...{lnerruptions)

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): Please sit down. Mr.
Kumar, please take your scat.

PROF. VIJAY KUMAR
MALHOTRA: Sir, I will take half a
minutc.

THE VICE-CHAIRMAN (SHRI AJIT
P.K. JOGI): 1 have already mentioned
your name,

PROF. VIJIAY KUMAR
MALHOTRA: I only want to ask the
Central Government is doing about it. 3%
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PROF. VIJAY KUMAR
MALHOTRA: There should be a law for

the ISI. Otherwise, there will be terrorist
activities throughout the country.
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